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| TEM No. 1C (for jt.) COURT NO. 9 SECTION 11
SUPREME COURT OF | NDI A

RECORD OF PROCEEDI NGS

Crl.A Nos. 1120-1121/2000

Linbaji & Os. Appel | ant

VERSUS
State of Maharashtra Respondent
(Heard by Hon' ble Lahoti and Reddi, J.)
Date: 14.12.2001. These appeals were called on for pronouncenent
of judgnent today.
CORAM :

HON BLE MR JUSTI CE D. P. MOHAPATRA
HON BLE MR, JUSTI CE P. VENKATARAVA REDDI

For Appellant (s)
M. C. G Sol she, adv.
For Respondent (s)
M. S.S. Shinde, adv. f or
M. S. V. Deshpande, adv.

UPON perusi ng papers Court mnmade the follow ng

ORDER
................ L.......l.......T.......T.......T.......T.......T.J
. SP2
Hon' ble M. Justice P.Venkatarama Reddi
pronounced the judgnent of the Court. Appeals are
partly allowed. REPORTABLE@Q®
CCcceceecece
. SP1
(Suman Wadhwa) ('S. Mal kani)
Court Master Court Master

Si gned Reportable judgnment is placed on the
file.



